Contested Commercial Cases disposed during the month of March, 2022
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1 Execution/1/2 2020 Properties Pyt. Ltd. | Tapan Kumar 08-01-2020 Yes- prel |n‘st|'Fut-a|on 15-03-2022 797 Contested Na Na Companies Act,
020 Vs Chandidas Manna mediation falls jurisdiction DLSA 151
South 24 AlaxF>'\r£u'kh?”ﬁfe ited Arbitration and
P Purb ) rivate Limite R i rbitration an
2 . arganas, Purba|  Title 2021 Vs Ambar Nath  |Hiran Chatterjee|  13-04-2021 ves " preinstitutaion 21-03-2022 342 Contested Na Na Conciliation Act,
Commercial Medinipur, Suit/10/2021 mediation falls jurisdiction DLSA
. . Bhattacharya 9
Court at Alipore Paschim
Medinipur and State of West
Jhargram Arbit. Bengal U
3 Case/35/201| 2019 Vs Gopal Chandra | 47 14 5019 Yes ™7 pre-nstitutaion 31-03-2022 875 Contested Na Na
. Bera mediation falls jurisdiction DLSA
9 Rajpath Contractors
and Engineers Ltd.
Commercial Paschi
4 Court at aschim No Data provided Till Now
Bardhaman
Asansol
Sabina Yasmin Arbitration and
Misc Case Vs ABHINABA Conciliation
5 36/2020 2020 Humayun Kabir BANERJEE 17-12-2020 No 07-03-2022 445 Days Contested _ _ Act, 1996
Mondal Sec 9
Commercial North 24 Misc C Uma Mondal ASHOK Ar('l)altra.tl{org and
6 Courtat |Parganas, Nadia,| .00 “o¢ | 2022 Vs 10-01-2022 No 21-03-2022 70 Days Contested _ _ oneneson
. 3/2022 . KUMAR ROY Act, 1996
Rajathat Howrah, Hooghly Sun Construction Sec 9
Amlan Chowdhury Arbitration and
Misc Case and Ors Paramita Conciliation
7 1/2021 2021 Vs. Amit Guha Maity 06-01-2021 No 25-03-2022 443 Days Contested _ _ Act, 1996
Roy Sec 9
8 Commercial Darjeeling No Data provided Till Now

Court at Siliguri




